
Govemment ofJammu and Kashmlr
Forest, Ecolo$/ 8nd Eovironmenl Depirtment

Civil Secretariat. Jammu/Srinagar.

Consultant (Judicial),
Hon'ble National Green Tribunal,
Principal Bench, New Delhi.

No.FST-Lit/59 4 I 2024{7 60 I I s 5) Dated.22-01-2025

Subject: Original Application No. 64112024 In News Item titled "Chunk of
India's forests, missing, after 27-year-delay to file reports Analysis"
appearing in The Hindu dated28.04.2024.

Sir,

With reference to the subject captioned above, I am directed to enclose

herewith reply/response on behalf of Govemment of Jammu and Kashmir in

compliance to the directions passed by the Hon'ble National Green Tribunal in its

Order dated ll.ll .2024, with the request that the same may kindly be taken on record

and placed before the Hon'ble NGT for its kind consideration.

Yours faithfully,

(Vivek
vf

cal)

ZZ)O t, >o

odi)
(TechniSp^ecial Secreta

%ut,Encls:As above.

Copy (with enclosures) to the:-

l. Shri G.M. Kawoosa, Additional Standing Counsel for Govemment of UT J&K in
Hon'ble National Green Tribunal-Principal Bench, New Delhi, for information
and necessary action.

2. Scientist D, Ministry of Environment, Forest and Climate Change (Forest

Conservation Division), Govemment of India, New Delhi for information.
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ln the Hon'ble National Green Tribunal-Principal Bench, New Delhi

Original Application No. 641 I 2024

ln the matter of: Original Application No.64112024 in News ltem titled ,,Chunk

of lndia's forests, missing, aller 27-year-delay to file reports
Analysis" appearing in The Hindu dated 28.04.2024.

May it please Your Lordships,

The answering respondent most humbly submits as under: -

1 That, the OA came to be listed on 11.11.2024 and this Hon'ble Tribunal was
pleased to pass an order on the aforesaid date, operative part whereof reads as
under:-

1 ln this original application, registered suo motu, the Tribunal is
considering the issue of delay in filing the reports by the State
Expert Committees and its effect on the unclassed forests.

2. By order dated 31.07.2024, 38 respondents were impleaded and
notices have been served upon them.

3. Replies on behalf of only UT of Ladakh and State of Andhra
Pradesh have been received.

4. The previous order also indicates that there are 7 States, i.e., Goa,
Haryana, Jammu & Kashmir, Ladakh, Lakshadweep, Tamil Nadu
and West Bengal, who do not appear to have constituted the
Expert Committees till now.

Learned Counsel appearing for the MoEF&CC submits that the
Ministry is in touch with the authorities of all the States and the
last meeting was held on 03.'10.2024 and that after collecting the
relevant information, the MoEF&CC will file the reply within four
weeks.

It will also be open to all the States/UTs to file the response within
the same period by way of affidavit.

List on 03.03.2025.

5

(o(

7

2 That, in compliance with the aforesaid direction of the Hon'ble Tribunal, it is

numuty submitted that vide Government order No.857-JK(GAD) ot 2024 daled

Page 1 of 2

Response on behalf of Government of Jammu & Kashmir in compliance with
the order 11.11.2024 passed by the Hon'ble Tribunal in OA No. 64112024 in
News ltem titled "Chunk of lndia's forests, missing, aller 27-year-delay to file
reports Analysis" appearing in The Hindu daled 28.04.2024.
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16.03.2024 (copy attached as Annexure 'A'), Expert Committee were
constituted under the Chairmanship of Principal Chief Conservator of Forests &
HoFF, J&K for preparation of comprehensive records of Forest lands in the
Union Territory of Jammu & Kashmir, in pursuance of order daled 12.12.1996
passed by the Hon'ble Supreme Court of lndia in WP(C) No.202 of 1995 titled
"TN Godavarman Thirumulpad Vs. Union of lndia & Ors." read with order dated
19.02.2024 passed in W.P (C) No.116412023 titled "Ashok Kumar Sharma, IFS
(Retired) and Others Vs. Union of lndia and Anr.".

3. Further, vide another Government order No.894-JK(GAD) o'f 2024 daled
22.03.2024 (copy attached as Annexure 'B'), Sub-Committee(s) were also
constituted for assisting the Expert Committee constituted in terms of
Government Order No.857-JK(GAD) ot 2024 daled 16.03.2024.

4. lt is further submitted that the interim report of the Committee constituted in
compliance of the interim orders of the Hon'ble Supreme Court passed in
WP(Civil) No.202 of 1995 titled T.N. Godavarman Thirumalpad Vs UOI &
Others r/w WP(C) No.1164 titled Ashok Kumar Sharma & Ors Vs UOI & Others
had been received from the PCCF & HoFF, J&K and was forwarded to Ministry
of Environment, Forest and Climate Change (Forest Conservation Division),
Government of lndia, New Delhi vide letter No.FST-Lit/74l2021(45043) dated
11-09-2024 for kind perusal and necessary action (copy attached as Annexure
'c').

ln the aforementioned premises, it is, therefore, respectfully prayed that
the aforesaid report may kindly be placed before the Hon'ble Tribunal, for its
kind consideration.
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GOVERNMENT OF JAMMU AND KASHMIR 

GENERAL ADMINISTRATION DEPARTMENT 

Civil Secretariat, J&K 

  

Subject:    WP (C) No.202 of 1995 titled “TN Godavarman Thirumulpad Vs. 

Union of India & Ors.” read with W.P (C) No.1164/2023 titled 

“Ashok Kumar Sharma, IFS (Retired) and Others Vs. Union of India 

and another” - Constitution of Expert Committee thereof.         

Ref.:            U.O. No.: FST-Lit/74/2021-02- Forest department of the Forest, Ecology & 

Environment Department. 

Government Order No: 857-JK(GAD) of 2024 

Dated:16.03.2024 

  

    Sanction is hereby accorded to the constitution of an Expert Committee, 

comprising the following, for preparation of comprehensive records of Forest lands in the 

Union territory of Jammu & Kashmir, in pursuance of order dated 12-12-1996 passed by 

the Hon’ble Supreme Court of India in WP (C) No.202 of 1995 titled “TN Godavarman 

Thirumulpad Vs. Union of India & Ors.” read with order dated 19-02-2024 passed in W.P 

(C) No.1164/2023 titled “Ashok Kumar Sharma, IFS (Retired) and Others Vs. Union of 

India and Anr.”: 

  

1.   Principal Chief Conservator of Forests (HoFF), J&K Chairman  
2.   Principal Chief Conservator of Forests/Director, 

Social Forestry J&K  

Member 

3.   Principal Chief Conservator of Forests/ Chief 

Wildlife Warden, J&K 

Member 

4.   Chief Conservator of Forests, Jammu             Member 

5.   Chief Conservator of Forests, Kashmir Member 

6.   Commissioner, Survey & Land Records, J&K 

Government     

Member 

  

Terms of reference: 
 

i. To identify areas which are ‘forests’ irrespective of whether they are so 

notified, recognized or classified under any law, and irrespective of the 

ownership of such forest land(s); 

ii. To identify areas which were earlier forests but stand degraded, denuded 

or cleared; and 

iii. To identify areas covered by plantation trees belonging to the Government 

as also areas belonging to private persons. 
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    The Expert Committee shall prepare an exhaustive report detailing all 

categories of forests, for its onward submission to the Ministry of Environment, Forest 

and Climate Change, Government of India. 
 

By order of the Government of Jammu and Kashmir. 

  

                                                                                               Sd/- 

(Sanjeev Verma) IAS 

Commissioner/Secretary to the Government 

No.GAD-ADM0IV/21/2024-08-GAD                                                  Dated:16.03.2024 
 

Copy to the:  
 

1. Financial Commissioner (Additional Chief Secretary) Department of Forest, Ecology 

and Environment. 

2. Principal Chief Conservator of Forests & HoFF, J&K. 

3. Principal Secretary to the Hon’ble Lieutenant Governor, J&K. 

4. Joint Secretary (J&K), Ministry of Home Affairs, Government of India. 

5. Administrative Secretary, Revenue Department. 

6. All concerned Officers. 

7. Private Secretary to the Chief Secretary, J&K. 

8. Private Secretary to Commissioner/Secretary to the Government General 

Administration Department. 

9. Government Order file(w.2.s.c)/Stock File/I/c Website, GAD. 

 

 

(Shakeeb Arsallan) JKAS 

Under Secretary to the Government 
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